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SHRI P. . SETHT :
like to clarify ome thing. As far
the quostion of ordinance is concerned,
I had already stated that the dolay
was  cortainly rogrettad. Tt should
have beon done earlior. But I would
not come forward with a comprehonsive
decision thet there would be no ordi-
nance at all in the futuro, just on the
ove of the sossion; boeawse it would

depend upon the nature of the ordi-
nance os such,

With regard to the rules, I would
only like to say that the rules have
boen drafted and finalised by the
Ministry in consultation with the Law
Ministry and they have been sent to
the Official Languages Commission
for the Hindi version thercof.

SHRI KANWAR LAL GUPTA
What rules are they ?

SHRI1P. C. SKTHI : The rules which
rolate to the names being published.

I would just .
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SHRI S. §. KOTHARL : The Gov-
ernment believes in ruling by ordinance.
It is Govermment by ordinance.

SHR1 KANWAR LAL GUPTA : I
beg leave of the House to withdraw
my resolution.

MR. DEPUTY-SPEAKER : Has the
Lon. Member leave of the House to
withdraw his resolution ?

SEVERAL HON. MEMBERS : Yos.

The resolution wes by leave, withdrawn ,

MR. DEPUTY-SPEAKER : The
quetion is :

“That the Bill further toamend the
Foreign Exchange Regulation Act,
1947 be taken into consideration’.

The motion was adopted.
MR. DEPUTY-SPEAKER : Since

there e no amendmonts, L bl.l&ll put
all the clauses togoether to vote.

Tho questionis:
“That clauses 2, 3, 4, and 1, the

Enacting Formula and’ L])o Title st&nd
part of tho Bill"".

The motion was adopted.
Clauses 2, 3, 4 and 1, the Enucting
Formulaand the Title were added to

the bill.

SHRI P. C. SETHI : I beg to move:
“That the Bill be passed”.
MR. DEPUTY-SPEAKER :
question is :
“That the Bill be passed”.
The motion was adopled.
14-17 hrs. —

*DEMANDS  FOR  SUPPLE-
MENTARY GRANTS (RAILWAYS),
1969-70

MR. DEPUTY-SPEAKER : Now,
thereis a very human question which I
would like to put before the House for

The

*Moved with the recommendation of the President.
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its consideration. The next item is the
Supplomentary Demands for Grants
(Railways).

SHRI S. S. KOTHARI (Mandsaur):
What is the human question ?

MR. DEPUTY-SPEAKER : I am
coming to that. The Railway Demands
stand in the name of Shri Govinda
Menon. Iam told that he is somowhat
seriously sick, and the doctor has ad-
vised him not to move out of his house.
So, if the House agrees, we nuvy permit
the Deputy Ministor of Railways to deal
with the matter.

SEVERAL HON. MEMBERS : Yes,

MR. DEPUTY-SPEAKKR, : The
House has given him leave.
DeEmanp No. 2 MISCELLANEOUS

EXPENDITURE

MR. DEPUTY-SPEAKER: Motion
Moved :

‘That & Supplomentary sum not
exceoding  Rs. 1,000 be granted to
the President to defray the charges
which will come in course of payment
during the year ending the 31st day of
March, 1970, in respect of Miscellaneous
Exponditure”.

DemaND No. 15--0OrEx LINE WORKS-
CAPITAL, DEPRECIATION FUND AND
DEVELOPMENT FUND.

MR. DEPUTY-SPEAKER : Motion

moved :

“That & Supplementary sum not
excoeding Rs. 2,000 be granted to
the President to defray the charges
which will come in course of payment
during the year ending 31st day of
March, 1970, in respect of Open Line
Works—Capital, Deprociation Fund
and Development Fund.”

MR. DEPUTY-SPEAKER Now, 1
come to the cut motions. 1 would call
tho name: of the Members who have
sent notices, and they may kindly
indicate whether thev are moving their
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cut motions. First, Shri Yashpal Singh.
Ho is absent.

SHRI BENI SHANKER SHARMA
(Banka): Iam moving my cut motions,

SHRI ONKAR LAL BERWA
(Kota) : 1am moving my cut motions,

SHRI YASHWANT SINGH KHU-
SHWAH (Bhind) : 1 am moving my
cut motions.

SHRI K.M. MADHUKAR (Kesuria):
1 am moving my cut motions.

SHRI S. KUNDU (Balasore) : 1 am

moving my cut motions.

MR. DEPUTY-SPEAKER : Then,
Shri Surendranath Dwivedy. The hon,
Member is absent.

SHRIS.P, 8. KUNDU: I am moving
them. He has authorised ma.

MR. DEPUTY SPEAKER: No, that
is not possible.

SHR1 YASHPAL SINGH (Dehra-
dun): I am here, Sir.

MR. DEPUTY-SPEAKER : The hon.
Membor's name was called, but he
was not haere. Now, we have passed
that stage. Lot bim kindly cooperate
with the Clair.

I have & note from Shri Nitiraj
Singh  Chevdhury  that  he  has
to attend a meoting at  2-30 p.n.,
and so he may kindly be given the
first charce to speak. If tho other
side of the House agrees, then 1
would call him first.

SHRI YASHPAL SINGH (Dehra-
dun): I bheg to move: “That the
demand for a supplemontary grant
of a sum not oxceeding Rs. 1,000 in
respoct of miscellancous  expenditure
be reduced by Ra. 100.”

[Slow progress of the survey work
of the Dehra  Dun—Vikashnagar
railway line (1)}

SHRI BENI SHANKAR SHARMA
(Banka) : I bog to move : * That
the demand for & supplemontary grant
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of a sum not exceoding Rs. 1,000 in
respect of miscellancous exponditure
be reducwd by Rs. 100.”

[Failure to extend the Bhagalpur-
Mandar Hill Branch line on the Fastern
Railway via Santal Parganas (2)]

SHRI ONAKAR LAL BERWA
(Kota) : 1 beg to move : “That the
demand for a supplementary  grant
of # sum not oxceeding Rs. 1,600
in tespeet of miscollaneous oxpendi-
ure bo reduced hy Rs. 100.7

[Failure of CGovernment to construes
railway lines in time (4)].

“That {he demand for a supplomen-
tary grant of & sumnot excoeding Rs.
1,000 in respeet of miscellancous expen-
diture bo reduced by Rs. 100.”

[Failuro to eonstruct a double line
betweon Lakheri and Kota  (6)]

“That the domand for a supplonientary
grant, of o sum not_exeeoding Re. 1,000
in respect of miscellancous  expen-
diture be reduced by Rs. 100.”

[Failure to construct a doublo line
between Shamgurh and Kota (6)].

“That the Demand for a Supple-
mentary grant of a sum not exceeding
Rs. 2,000 in respeet of Open Line
Works—(upital, Depreciation Reserve
Fund and Devclopment  Fund  be
roduced by Rs. 100.”

[failure to increase the capacivy
of Bogies (7))

SHR1 YASHWANT SINGH KUSH-
WAH : (Bhind) : 1 beg to move
“That the demand for a supplo-
mentary grant of a sum not exceeding
Rs. 2,000 in respect of open lino works-
capital, deprociaiion  resorvo  fund
and dovelopment fund be reduced
by Rs. 100.”

[Failure to muke arrangements for
the repair of narrow geuge engines
in Central Railwuy (16)].
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“That the demand for a supple-
montary grant of a sum not exceed-
ing Rs. 2,000 in respoct of open

line works-capital, deprociation reserve
fund and development fund be
roduced by Rs. 100.”

[Failure to provide adequate num-
ber of bogies on Gwalior-Bhind nar-
row gauge line on Central Railwav

(1M} ‘

SHRI K.M. MADHUKAR (Ke-
saria) : I bog to move

“That the demand for a supplemen-
tary grant of a sum not excecding
Rs. 1,000 in respect of miscellaneous
expenditure be reduced by Rs. 100.”

[Failure of Government to cons-
truet double  line from Narkatia-
ganj to  Muzabiarpur and Samastipur
(24)]-

“That the demand for & supplemen-
tary grant of & swum not exceeding
Rs. 1,000 in rospect of miscellaneous
expenditure be reduced by Rs. 100,”

[Failure of Government to conduct
survey for direct railway line betwoen

Chhapra  and Motihari on  North
Eastern  Railway (25) ]

“That the demand for a supplo-
montary grant of a sum not exceeding
Rs. 1,000 in respect of miscellaneous
expenditure bo reduced by Rs. 100.’,

[Failure of Government to cons-
truct broad gauge line from Bara-
banki to Samastipur via Muzaftar-
pur on N.E. Railway (26) ].

“That the demand for a supple-
montary grant of a sum not excoeding
Rs. 1,000 in respect of miscellancous
exponditure be reduced by Rs. 100.”

[Failure of Governinent to cons-
truet broad gauge line from Samastipur
to Narkatiaganj via Muzaffarpur on
North Eastern Railway (27)).
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“That the demand for a supple-
mentary grant of a sum not exceeding
Rs. 1,000 in respect of miscellaneous
expenditure be reduced by Rs. 100.”

[Failure of Government in doubling
the Chhajpra-Muzaffarpur line on

North Eastern Railway (28)].

“That the demand for a supple-
mentary grantof asum not exceceding
Rs. 1,000 in respect of miscollanvous
expenditure  be reduced by Rs.
100.”

[Failure of Government to carry
out survey of a new railway line
from -Hajipur to Bhainsa Lotan vie
Lalgarj, 8ahibganj, Kcsarin and  Go-
bindganj on North Eastorn Railway
(29)]-

“That the demand for a supple-
mentary grant of a sum not exceeding
Rs. 1,000 in respect of miscollaneous
oxpenditure be reduced by Rs. 100.”

[Failure of Government to curry
out survey to corstruct a direct lino
from Maleshi  station to Sitamarhi
on North Eastorn Railway (30)].

SHRI 8. KUNDU (BALASORE) :
1 beg to move : “That the demand
for a supplementary grant of a sum
not exceeding Rs. 1,000 in respect of
miscellancous  expenditure bo reduced
by Rs. 100.”

[Failure of Government for not
boing able to adhere to oarlier work
schedule of the construction of Cut-
tack-Paradeep rail line and rephasing
its programme of construction and
failure to announce the firm date of
its completion (33)].

“That the demand for & supple-
mentary grant of a sum not exceeding
Rs. 1000 in respect of miscellancous
expenditure bo reduced by Rs. 100.”

{Fuilure to complete the survey of
Talchor-Bimalgar rail line. (34)).
M /B(D)ILLs—3

" “That the demand for a supplemen-
tary grant of a sum not exocoding Rs.
1,000 in rospect of miscollanoous ex-
wonditure be reduced by Rs. 100.”

{Failure to announce the construction
of Talcher-Bimalgar rail line (35)].

“That the demand for a supploe-
montary grant of a sum not. excoeding
Rs. 1,000 in respoct of miscellancous
expenditure bo reducud by Rs. 100.”

[Failure to make narrow gauge rail
line of Rupsa-Buripada into a broad
gauge one and connect it to Rairangpur
and Jumsbedpur (36)].

SHRI YASHWANT SINGH KUSH-
WAH : I beg to move : “That the
demand for a supplemontary grant of
a sum not excoeding Rs. 1,000 in rospect
of miscollaneous oxponditure be reduced
by Rs. 100.”

[Laxity in the construction of Guna-
Maski Railway line (40)].

SHRI BENI SHANKAR SHARMA :
1 beg to move : “That tho demand fora
supplomentary grant of & sum not
exceeding Rs. 1,000 in rospect of mis-
collancous expnditure be relucod by
Rs. 100.”

[ailure to speed up the work of cir-
cular railway in Caloutts (47)].

“That the demand for a sum}o-
mertary graut of & sum not exceoding
Rs. 1,000 in rospect of miscollanoous
expenditure be reduced by Rs. 100.”

[Noted to construct underground
railway system in Caleutta (48)].

MR. DEPUTY-SPEAKER: The
cut motions are also beforo the Houwe.

The time sllotted is two hours,

SHRI SURENDKANATH DWI.
VEDY (Kendrapara) : I wisk 1o
move my cut motions.

MR. DEPUTY-SPEAKER :  Wo
aro past that stage. Ho will kindly
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co-operate. If 1 allow him, I will have
to allow others also who wore absent
when thoir namos wore called.

SHR1 YASHPAL SINGH : The
normal practice is to sllow 15 minutes
for cut motions to he moved.

SHRI SURENDRANATH DWI-
VEDY : If sometimes & member is
absent and ho sends a slip saying ‘I was
absont’, he is always jormitted to
move it when he comes back. That
is tha practice hore.

MR. DEPUTY-SPEAKER : It the
House ogrees. We will allow  those
who were not hcre when they wer: called
and wbo are now preseut to move
their cut motions.

SOME HON. MEMBERS : Yo

SHRI 8. KUNDU. It has been
the convention im this House to allow
153 minuter  aftcr such Demands aie
tanken up for numbers of cut motions
to be ser tto the Table for being moved.

MR. DEPUTY-SPEAKER : I

think that can be considered.

SHRI SURENDRANATH DWI-
VEDY : I beg to move :

“That the demand for a supple-
mentary grant of a sum not
cxceeding Rs. 1,000 in res-
pect of miscellancous expen-
diturc be rueduced by Rs.
lw.”

[Delay in the construction of rail-
line between Cuttack and
Pardip (62)].

“That the demand for a supple-
mentary grant of a sum not
exceeding Rs. 1,000 in res-
pect of miscellaneous cxpen-
diture be reduced by Rs,
Rs. 100.”

[Completion of the Cuttack, Para-
dip rail-line before March,
1971 (83)].

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
R. L. CHATURVEDI) May I,
with your permission, make a few
Hbservations ?

In moving the Supplementary De-
mands for Grants for the current year,
I would like to mention that the extra
requirements represent  token pro-
vision of one thousand rupees each in
respect of three items which have
to be brought to the notice of the
Parliament since they constitute “New
Service”/“New Instruments of Service.”

A sum of Rs. one thousand is
under Demand No. 2—Miscellaneous
Expenditure and is required for recoup-
ment of an advance taken from the
Contingency Fund of India in October
1969, when Parliament was not in
session, for an Engineering Cum-
Traffic Survey for the Doubling of the
line between Bayana and Mathura on
Western Railway.

A token provision of rupees one
thousand each is required under De-
mand No. 15 for works to create addi-
tional capacity for manufacture of
spare parts for dicsel locomotives at
the Diesel Loco Works, Varanasi and
for manufacture of coaches at the
Integral Coach TFactory, Perambur.

Token provision is asked for on the
basis of the Public Account Commit-
tee’s recommendation that the initial
provision should be restricted to a
token amount, which could be increas-
ed later, if necessary, through further
Supplementary Demands when a fuller
picture of the actual requirements un-
der each demand becomes available
towards the close of the year.

With these words I request the
House to support the Demands.

MR. DEPUTY-SPEAKER: The time
distribution is as follows:
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Congress (0) 12 minutes, Swatan-
tra 8 minutes, Jana Sangh 6
minutes, DMK 6 minutes,
CPI 6 minutes CPI(M) 4,
SSP 4, PSP 4, UIP 6, BKD 2,
Unattached 6 and Congress

Party 44 minutes.
SHRI NITIRAT SINGH CHAU-
DHURI  (Hoshangabad) The

" Demands before the House relate to

4

the working of the entire railway sys-
tem. Therefore, with your permission,
I would make the following points for
the consideration of the  Railway
Ministry.

The report of the committee on un-
economic branch lines has been laid on
the Table. I would request the Minister
to make a statement here assuring us
that the matter would be considered,
that is, the conversion of the lines
would be counsidered and provision
would be made in the budget that will
be placed before us in February nexte

The second point is about cconomy.
The railways say they have effected
certain cconomy. I have a wonderful
experience of these cconomies. On the

th of this mounth, the Dakshin Ex-

s which left Delhi met with an
dlent four miles this side of Lalit-

-. One of the bogies which contained
une RMS van, parcel van and a third
class ladies’ compartment caught fire.
The guard did not have a telephone,
there was no tire extinguisher, there
were no buckets to enable passengers
to collect sand and dust and throw on

. the burning bogie. The result was that

-~

100 RMS bags, 70 parcels and the entire
belongings of the lady passeugers were
burnt.

There was a saloon attached to the
train in which an officer of the Northern
Railway was travelling. I am told he
was the Deputy Chief Mechanical
Engineer probably by name Shri Gupta.
M/B)D)1L—3(a)
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I rushed to him and requested him ‘You
are a technical man. Please come out
and assist’. He said, ‘Everything will bo
done’. This was at about 8-30. But he
was taking rest. He did not stir out of
the compartment. Some of the passen-
gers wanted to be rowdy, but I per-
suaded them to behave and they left.
If railway officers behave in this man-
ner, I think their days arc numbered
and they will have to go.

2¢0

I am told that besides moving pas-
sengers aund freight, the railways are
now contemplating entering into some
other business, I understand at the
Marine Lines station in Bombay, they
are contemplating constructing a big
building at a cost of over Rs. 3 crores.
[ also understand the construction work
has been given to one Khandelwal
Construction Ltd. and the building is
not to be used for railway offices but will
be leased out to private individuals for
residence. 1 am told the leasing work ix
also being given to the same com-
pany. In Bombay while leasing flats
thousands of rupees are received as
pugree. So is this being done to benefit
Khandelwal Construoction Ltd.? The
name ‘Khandelwal’ happens to ho
common to this company and the
(‘hairman of the Rilway Board. Ia
there any connection hetween the two?

T also gather that the railways are
contemplating converting the D<'s
office at Bombay Central into a Super
Market. Will the Minister explain
what other business the railways are
trying to undertake?

The Central Railway recently decided
to provide the staff with uniforms.
They are interchangeable at the mo-
ment. But uniforms are not given to
the commercial staff. When uniforms
are provided to other categories of
staff, why are thesc denied to the
commercial staff’
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On the Central Railway, there have
been various accidents. The contention
of the staff is that they have to run for
longer periods, they do not have suffi-
cient rest. I would request the Minister
to clarify this point also.
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) g @i g fafree amg Ak T
afe fat 7 w1 78 fRm S0 T AT
fog § 43 ¥, QT ARE & 69 S
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o9 ITE FAGT & | § AEar § fF
FHA F O qrwwe g TR
FTY F7, IgRN aXF N AW ARG FA
fearr ST =nfed o

SHRI J. M. BISWAS (Bankura) :
Mr. Deputy-Speaker, Sir, on every issue
of the railways, I hear the same thing
from the ruling party Members. The
same ideas about the incompetency on
the part of the railway administration,
and particularly about the Railway
Board. But unfortunately the Railway
Ministry could not pay any attention,
;nd they do not try to rectify the de-

ects.

The first thing is I do not know what
will be the useful purpose of a discus-
sion in this House on these issues, be-
cause previously also, not only during
the railway budget discussion but also
on the discussion about the Demands
for Grants, many Members of the
House were of the opinion as to how the
Railway Board showed their incompe-
tency on the different issues and how
they function and all that. But un-
fortunately, no improvement was
made, and no advice or suggestion from
the Members of this House was taken
note of. That is my experience. If sub-
sequently the railway authorities un-
derstood their mistake, it was due to
some point raised by the Accounts De-
partment or other department, at
whose instance the railways rectified
their mistake. But then, that is only
after a heavy loss of money out of the
public exchequer. That is my experien-
oe.

_ 8till, I would like to say a few words
in this connection. The planning they
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have done is wrong. The money de-
manded now for this purpose is also
not very satisfactorily explained. There
is mention in the Demands for Grants
about the Staff Training College of
Baroda. I do not know what is the
training which this college gives to the
officers. I have heard from one of my
friends what is the position. He, after
obtaining foreign degrees, joined this
college and after coming out from this
college, joined the railway as an officer.
He said, “whatever degrees T have got
and whatever degrees I took, are of
no use to me because I am given the
only duty of charge-sheeting the staff,
to penalise the staff.” That is the only
duty that this degree-holder, an en-
gineer, has got.

14-48 hrs.

[SERI VASUDEVAN NaIR in the Chavr]

And for that Staff Training College,
you will see the position, and how com-
petent officers are being produced by
that college.

I will narrate another case of mine,
Once I purchased a ticket for my wife
for her travel from Delhi to Hardwar,
and subsequently she had to abandon
that journey due to her sudden sickness.
1 brought this to the notioe of the Delhi

-station authorities and did all the for-

mal things. I reported the matter to the
Chief Commercial Superintendent, an
officer who is earning over Rs, 2,000 a
month for refund of the amount. It
was a year back. I pursued this by two
letters and three reminders. The Rail-
way Minister, Mr. Chaturvedi, is here,
and I do not know whether he will re-
collect my case. Unfortunately no ao-
tion was taken by the railways. Not to
speak of an action, not even a reply was
received by me from that officer; he
had no courtesy to reply to a Member
of Parliament on that issue.

SHRI HIMATSINGKA: What was
your request? Refand?
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SITRT J. M. BISWAS: Yes; refund.
This is not only my experience. If you
go and enquire, you will find that this is
the common experience of everybody,
and this is the training that this Staff
Training College at Baroda is giving to
the officers.

You may remember that the then
Railway Minister, Mr. Poonacha, made
a declaration in Parliament that the
railway has made some progress and
that it has effected some economy and
therefore he was pleased and he in-
creased the salary of the officers in the
railways. An officer who was drawing
Rs. 700 per month was fitted into the
socale of Rs. 1,200 and an officer who
was drawing Rs. 1,200 was given Rs.
600 extra and so on. More and more
posts were created for these officers. 1
would request the hon, House, through
you, to consider as to who, the officers
or the staft, rendered commendable
services which enabled the Railways to
earn more.

You know they have introduced the
Rajdhani Kxpress from Delhi to
Howrah, and they are going to intro-
duce some more Rajdhani Expresses.
The Rajdhani Express could not run on
the scheduled date because of some
mistake in the car which generates
clectricity. You know all the electrical
engineers and everyhody visited that
car and nobody could rectify it. It
was at last rectified by a fitter, one Mr.
Bhattacharjee. That fitter rectified 30
per cent of the defect in that car. And
finally, it was due to the work of that
fitter that the train started running,
But then the reward, the credit goes
to the Chairman of the Railway Board
and the Electrical Engineer concerned
or somebody clse. Ultimately the credit
may go to Mr. Chaturvedi also. But
the poor fitter who was the real man
responsible for making the train run is
now suffering. He has been given only
a cash award of Rs. 100 by Mr. G, D.
Khandelwal. Even the General Manager

of the Eastern Railway appreciated it
and said, “Youare such a nice fitter.
You have such good knowledge about
the electrical work. We thank you.”
But the poor fitter is suffering.

MR. CHAIRMAN: He should con-
clude now.

SHRI J. M. BISWAS: I am con-
cluding. The Railway Ministry may
have good experience, but they should
pay some respect to the cxperience of
hon. members of this House and try to
implement the suggestions made in
this House. I know that my friend,
Mr. Dhireswar Kalita of Assam has been
repeatedly demanding here through
cut motions and starred questions for
the last two years for the extension of
the broad gauge line from Jogigopa to
Tinsukia by constructing a bridge over
Brahmaputra, linking Jogigopa and
Pancharatna. But unfortunately that
has not been done up till now, although
the Prime Minister assured the Rajya
Sabha the other day that a survey is
going on. I want to know whether a
survey is actually going on and if so
the results of it.

Then, there is a demand from the
people of West Bengal. They are run-
ning the Rajdhani Express, the Air-
conditioned Express, Delhi Mail and
so on. If you go and see the trains run-
ning between Delhi and Howrah, you
will realise the horrible condition of
the third class passengers travelling by
two tier and three tier sleeper coaches.
I request the Railway Ministry: Please
do not introduce the Rajdhani Express.
But please introduce more and more
third-class sleeper coach specials on the
trains from Delhi to Howrah. When the
third class passeng ersare crying and
they are being exploited, you are talking
of Rajdhani Express and passenger ame-
nities. Please introduce a third class
sleeper coach special to run from
Howrah Delhi line everyday.

s Joft T ot (FiwT) . Ewmfa
#geg, mit g wgw, A fErd,
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J A S 1S9 HelY oft Y qar @ A fwe
Wt GaTad § 39 F1 0% gU E 1 @ g
# fraa & fr oY s &) o aeiige
TTHM § TCHfeaTiS T AR H1 HAIEAT
2 =rfEg

T & 412 3 frae & 5 oo gureET
Y A 779§ AfR garh I A F0+
FrEA g T E e g ..
(smqama). . .

MR. CHATRMAN : We are not dis-
cussing all subjects under the railways
now. We are only discussing the Supp-
lementary Demands for Grants.

308
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dfamdt W |uw W) I qEA
g qF AIH 39 AT TRFT G AT
RfFT IT FT 4T Fz 747 | TG HE A
foor 7 &, & agan § & agr oI
¥ 9T TF M- qATar o o

MR. CHATRMAN : This is not a
general debate on railways. The hon.
Member may resume his seat. Shri
Kiruttinan. I have already been very
lenient to the Hon. Member because he
said that he was speaking for the first
time during this session. Now, he should
resume his seat.

SHRI RANDHIR SINGH (Roh-
tak) : Please givehim one minute to
conclude.

=Y Ao Wo ATEA : wAMfA Y, He¥ A
farz ok 2 fa7 1 7 9w 78 78 T3
& o A 39 #1 gama &y §iferd

92 g F AT q 1§ A FqdL
@ 9w aE g, Sun faa o @
THEIT EAT AEA | ;TR AT SqaAedT g,
34 # afe gu %1 ¥z G § AT 76
F 06 § I |7 F7aT & R wraEr 0
fa=m, wmr & Ao a% wefaar 7@ Rl
T X fa &G 1 Ju frAw ag @
fF To oo FY 476 ¥ ol WY 97 9T,
qg AW WeAT AEIRA T 7 v W oA
FEY Q) g% Iq FHAC F1 guTA F fod
s fear @ Sfg@

# god q@r N F A qgAw™HIE
T A &7, IF AV < feaAvar wwgAr
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AT T F A $7417 &, 99 F1 TG
T AT @ E | 9T IAH WA Y fear sar
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e fear s afzd o

SR S q47 f@ar &, 39 & fad wmaa
geaTE IJATE | A A FF agr o @
g & argar g fr 37 7 w5 7 137 e
fear s@

*SHRI T. KIRUTTINAN (Siva
Ganja): Mr. Chairman, Sir, the hon.
Deputy Minister of Railways has pre-
sented before this House today the
Supplementary Demands for Grants
and T am very happy that I have heen
given an opportunity to speak on them.

There is a saying in English that men
may come and men may go hut T will
go on for ever. Similarly, Ministers may
come and Ministers may go, but it will
be the civil services which will rule,
The Ministers of Ruilways chango
frequently, but the Railway Administra-
tion continues to function unchanged.
Whatever assurances have been given
by the former Ministers to this House,
the Minister in office and the Adminis-
tration should implement them; that is
my humble request.

So far as Tamil Nadu is concerned,
many of our demunds have not yet been
accepted; many of our requests have
not yet heen acoeded to. They remuin
pending with the Railway Administra-
tion. In the Supplementary Demands
I do not deny that some amount has
been allocated for conducting surveys.
But T would have been happier if more
money had been allocated for this
purpose after considering the demands
of Tamil Nadu. The demand of Tumil
Nadu for connecting Tirunelveli and
Kanya Kumari by a railway line has

*The

ongmsl speech was delivered in Tamil
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been with the Railway Administration
for many years now and it has not yet
been looked into. At the time of Nager-
coil elections lust year, an order was
issued for conduoting a survey. I am
sorry to say that that order has remain-
ed on paper only. From time to time
Administration says that survey is
being conducted; but in no tangible
progress has yet been made. I would
like to bring this to the notice of the
hon. Minister and I hope that he will
take steps to implement this project
immediately.

The Tuticorin harbour project is
being implemented at a fast pace. If
this project is to become profitable in
its working the Central Government
in the Ministry of Transport and in the
Ministry of Railways should extend
their wholehearted cooperation. At
present Tuticorin is connected by only
one railway line. Trivandrum and
Tuticorin should be connected by a
railway line via Kenya Kumari at an
early date. I request the hon. Deputy
Minister to take steps for finalising a
scheme in this regard. There should also
be another scheme drawn up for connec-
ting Tuticorin and Ramanathapuram.

In Tanjore district there is a railway
line np to Aranthangi. Adjacent to
this area is my constituency in Ramana-
thapuram district. There are two other
full-fledged Taluk; Mudukalathur and
Thiruvadani, in which the people have
not yet seen the railway line. Aranthan-
gi should be connected with Thondi by
a railway line and then extended upto
Manamadurai which should be further
connected with Tuticorin.

Though it may not be relevant for
me to raise some issuos here, I would
like to refor to one or two important
issues. The hon. Member, Shri Saigal,
who preceded me referred to the propo-

sal of the Railway Board to reduce th e
number of commercial clerks on the
ground that the income of the railways
has declined. I humbly request that this
proposal should be dropped immedia-
tely. At the time when the Railway
Board is taking many steps to augment
ity income it would not be right and
proper to reduce the number of com-
mercial clerks.

In the Southern Railway and also
in the South-Central Railway two years
ago the Firemen started a struggle for
better conditions of work, and in con-
sequence, many of them were removed
and suspended from  service. We
met the former State M'nister of
Railways, Shri Parimal Ghosh, in this
regard and plended with him that they
should be reinstated. He was good en-
ough to assure that they would be re-
instated at an early date. I am sorry to
say that neither they have been taken
back ixto service nor their demands have
been met. I would request the hon.
Deputy Minister to take immediate
stepsin - the matter of reinstating those
Firemen.

Only two days before, in Madurai,
some Drivers have been promoted. I
would like to point out that some of
them were unfit for any such promo-
tion and had committed serious
offences. Consequently, Drivers with
long years of service to their credit and
much senior to them have suffered. I
brought this anomaly to the notice of
the hon. Minister of Railways, Shri
P. Govinda Menon only yesterday. I
take this opportunity to reiterate that
justice should be done to these
deserving people.

Iconclude my speech by ‘t.hanking
you for the opportunity given to me to

say & few words on the Supplemen
Demands. ¥ =
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SHRIMATI ILA PALCHOUDHURI
(Krishnagar) : I am thankful to
you for giving me this opportunity.

T would first like to bring to the notice
of the Minister Demand No. 2. Demand
No. 2 pertains to ‘‘Surveys.” The sur-
vey on the line between Krishnagar and
Swarupganj Ghat has been made many
times, it has been gone into and looked
into. for many years. There has been
this light railway there which we
are told is not commercially very profit-
able, but it has been said over and over
again that if it is made into a broad
gauge Section, it will be profitable. 1
hope, that hon. Minister will go
into this question. A committee has
also met over this, I do not know what
their recommendation is ; we have not
been told anything about it. T hope, the
line from Krishnagar to Swarupgang
Ghat will be made into a broad gauge
section. Then, the traffic will be justi-
fied. Just across the river is Nabu
dwipdham; lukhs of pegple gg many
times during the year for pilgrimage,
and I am sure that once the line is
made into a broad gauge line, it will
justify its existence.

» Demand No. 15 deals with appro-
fpriation of a certain sum to enable
a«iesel engines and other coaches to be
made. If this Demand is going to be
granted—and we are here to support
this Demand—I would make this re-
quest. Every time we ask for an accele-
rated train from Nabadwip to Calcutta
and from Calecutta to Nabadwip
we are told, ‘Let there be
engines and it will be done’. T hope that
some of these diesel engines that are
going to be manufactured now with the
extra appropriation of funds will be
used on this line, 8o that people can go
from Nabadwip to Calcutta and from
Calcutta to Nabadwip within & reason-
able time. in fact, there are many pas-

sengers who go and come back daily.

diesel *
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Thirdly, I would like to put this point
to the hon. Minister. My hon. friend on
the Opposite has also remarked that
there are Maistries in the railway staff
who are really very efficient. There is
the supervisory staff and there is also
the cadre of Maistries. Ihave talked to
these maistries and they have told me
that they want to go into a higher cadre.
Maistries do the supervisory work and
they are the people who bring to func-
tion and create the various complica-
ted designs that-are put to them on
paper. They really deserve this promo-
tion. They have represented their case.
They had come to the Minister of
State and he had given them a patient
hearing. There has been a lot of corres-
pondence. I do not know what is the
result. I hope that they will get the
promotion.

I would also like to say that the
return ticket system should be re-
introduced.

Lastly I would like to put to the
Minister that the food available near the
Third Class Compartment should be
maude available to the Third Class pas-
sengers. We have given suggestions in
the Committee. We are told that this is
being done, but when we go near the
Third Class Compartments, we see that
there is an obsolete racket and that
the poor Third Class passengers cannot
get food in thalis and there are not en-
ough bearers to serve them. I hope,
the Minister will look into this and see
that the Third Class passengers get
food. If a Third Class passenger cannot
get sleeping accommodation  from
Howrah to Delhi and Delhi to Howrah,
h::;)d him at least be served with some
food.

About food, I haveone thing to
say in favour of the Ministry and that is,
it is written on the menu that the food
is cooked in Dalda. But there is one
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thing that I want to point out is that if
anybody wishes to have the food cooked
in ghee and is prepared to pay the extira
for it, he should be in a position to order
and get it.

MR.CHATRMAN : Mr. Nath Pai may
move his Cut Motion.

SHRI NATH PAI (Rajapur) : I
beg to move :

“That the demand for a supple-
mentary grant of a sum not
exceeding Rs. 1,000 in respoct
of miscellancous expenditure
be reduced by Rs. 100.”

[Failure to provide funds for the
construction of a railway line
from Bombay to Mangalore
with & view to foster economic
development of west coast
region (54)].

it aware fag AR o w faar §
¥ o 7 & fF g o Arg 9 Ay
wrer qaw fear 9@ K A1 Q@ fe F
& W FET AR |

=t wriva fag (@FTTar) : qF@o g
dYo & Frf 7 areT

= fr wowr s (fpdamag) @ dvo
Fo Ho %sﬁﬂﬁé#@ama 1

MR. CHATRMAN : There are many
other Groups whose spokesmen have
yet to speuk. The Swatuntra has not
spoken, the CPM has not spoken, the
PSP has not spoken,; it is not that only
the SSP has not spoken. Some hon.
members expressed their desire to  be
accommodated, today because there are
some special difficultics for them in
being present tomorrow. T hope, in such
a debate, the members will not object
to this. That is why I called Mr. Yash-
pal Singh.

oft v fag c /T AT & AT
£ 7 w9 @ 9T @9y 9qred |
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MR. CHAIRMAN : Tomorrow he will
definitely get the time. There is enough
time left. Two hours are allotted for
this. There is enough time for Mr.
Kameshwar Singh.

it e feg (JrTe) : dEwEA
faem 5@ 3w #1 aga wgeaqu foem @
a uF At fsfege - wwer
TG §9A & T IZAT AUA F | IG QWA
F1 T dE T TEIX FCO Sfaq A4 2
uk faq ur qgw I Wg wEww Areew
& FALH g8 T fTad qurs THEr g |
§ 7 39 ST Ffe wEen o fean afwa
a Aa@a 7 F1E gar Ag) femn ) g|@h
a1d 72 & fF 39 g aX e W Ay ared
T gt ¥ 1 ES F AT A 50 FEey
a1 99 fego ofwn ¥ wma § @few 59
ofar # dwee fwar mn o /O &
fawmE T 9 aret AT #Y o9=i 12
AT & 5 TE 8 | GG § qQIIT ATA
T I HT 12 611 § TR § A mroms
fagy +ft 7} o7 § WX 7 @9 WAy ]
% arig & &  wafs ag 9w
g | A0 cEed & o owiT o mw
F1 A% F FawE T N A aTH X
ATET T I F AGIIX AW AT |
e orgA, foms fow smee amaer fear
2, SER! BRA A€ 90 H OF @19 &
T IR FIEE FAfT |

« UF aT9 AH a8 ¥ § 5 0w & qAm
§ AIEr 1w Aged Ag &0 g
egzfra & 93 78 & A gard 2t A90-
T &1 TS W W T FET H R
o § 1| PTEUR & WEIRW 105 Wi
FT 0L  fqa®1 7AW § 10 9€ T
&1 & ¢ e oY ST Y TR E GIo 9=ar
g I IT & 90 615 G IAAT g a1 2291
F T § T g | A fow WE &
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MR. OHATRMAN : We will continue

this discussion tomorrow.

1632 hrs.
OOMMITTEE ON PRIVATE MEM.
BERS’ BILLS AND RESOLUTIONS

Firry-SIXTH REPORT

SHRI TRIDIB KUMAR CHAUDH-
URI  (Berhamporo) : I beg to move !
“That this House do agree with the
Fifty-sixth Report of the
Oommittes on Private Mem-
bers' Bills and Resolutions
presented to the Houso on the

10th December, 1969.”

MR. CHATRMAN : The quostion is :
“That this House do agree with the
 Fifty-sixth Report of the Com-
mittee on  Private Members

—



